- CENTRAL KDMIVISTRATIVE TRISUNAL - -
. - . CALCUTTA_BENCH _

No. §,4,1429 of 1997
Date of DOrder ; 24412,1998

‘ Fresent .Hdnfble‘mr.JUStice S.NsMallicks Vice-Chairman.

Hor'ole M B3,P.Singhs Riministrative Memyer.

ANATH KUPMAR NANDY

)

Us.
UNION OF INGIA'& ORS.

T~ the applicant (s) 3 MreR, C;Bﬂ'nerjam cainsal,
' MzeN,K. Ghogis. coungel,

Fer the respondents o Mre SeKe Duttar caunsel,

th ﬂie.prayur of the ld,caungel for the réspend‘ontsQ' mé ttar
stand g adjeurned to 2. 2¢1999 for haamng by single bench,
2. Leave is gran ted to the ld.ceunsél for tttna req:ondants to file
‘@ reply within 2 useks befors the next date. Rajcinder?vif anys
within_-ﬁ' week thmreaf'ter. No Furthér tilme-iui‘ll' be granted for vth.a'.
'purpcase. Bapar’cmuntal recoris mist be producad on tha date Fixad

- 3, A plain copy of this order be handed ta ld ccunsel for both

sideg,
1
(6.p.Singh) | : . (S.NsMallick)

idministrative Member . ' . Vice-Chairman

Le 8y



